FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

SUNIMA STEEL MARKETING PRIVATE LIMITED TRADING IN STOCKS AT KOLKATA
[Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

RELEVANT PARTICULARS

. [Name of the corporate debtor along Sunima Steel Marketing Private Limited

with PAN & CIN/ LLP No. PAN: AAKCS8595H
CIN: U51109WB2007PTC115937
2.|Address of the registered office 29B, Rabindra Sarani 4th Floor, Room No. 409,
Kolkata, West Bengal, India, 700073
3.| URL of website NA

4. | Details of place where majority of fixed ~ |As informed by the suspended director, the|

assets are located Corporate Debtor does not have any immovable|

property as on the date of commencement of the

CIRP. There are some movable assets in the|

form of shares which are lying in the Demal
accountofthe Corporate Debtor.

5. |Installed capacity of main products/ services | N-A- The revenue comes by selling of shares
worth %7,00,00,000 (Rupees Seven Crore Only’
during FY 2024-25.

6. | Quantity and value of main products/ For the FY 2024-25 and 2023-24, there is no
services sold in the last financial year  |income booked by the Corporate Debtor

7.| Number of employees/ workmen Details not available

8. |Further details including last available |Details can be obtained by e-mailing at;
financial statements (with schedules) of two | ip.tanveerilahi@gmail.com;

years, lists of creditors are available at URL: | Cirp.sunima@gmail.com;

upon submission of Confidentiality Undertaking.

9. | Eligibilty for resolution applicants under section | Details can be obtained by e-mailing at
25(2)() of the Code Is avalable at URL:  |ip-tanveerilahi@gmail.com;
cirp.sunima@gmail.com

10. | Last date for receipt of expression of interest| 02.09.2026
11. | Date of issue of provisional list of 12.09.2026
prospective resolution applicants
12. | Last date for submission of objections to | 17.09.2026
provisional list

13. | Date of issue of final list of prospective | 27.09.2026
resolution applicants
14. | Date of issue of information memorandum, | 02.10.2026

evaluation matrix and request for resolution
plans to prospective resolution applicants

15.| Last date for submission of resolution plans 02.11.2026

16.| Process email id to submit EOI cirp.sunima@gmail.com,
ip.tanveerilahi@gmail.com;
17.| Details of the Corporate Debtor's NA
registration status as MSME
Date: 17.08.2026 Tanveer llahi

Place: Meerut Resolution Professional YRPé

Sunima Steel Marketing Private Limited (Under CIRP!

AFA Valid Upto 31.12.202

IBBI Regd No: IBBI/IPA-001/IP-P-02553/2021-2022/13874

Address: 1754, Ashiyana Colony, opposite government

Girls Inter College, Hapur Road, Meerut, Uttar Pradesh, India 250002
Email: ip.tanveerilahi@gmail.com, cirp.sunima@gmail.com
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"Form No. INC-28"
[Piaseiant fo e 30 the Companies
{incorporalion) Rutes, 2074]
[Adverisement fo be published in the
mawspaper for change of regestered offica
of the company from one stats to anather)
Before the Central Government,
Regional Director, Eastern Region
In the matter of sub-section (4) of Section
1.3 of Companias Act, 2013 and clause (8]
of sub=rube (50 of rule 30 of the Companies

(incorporation) Rules, 2014
= AND -
In the matter of Mi's. R. 5. Ispat {(Raigarh)
Private Limited [CIN-UZB309WE2016
PTC218129) having ds Reqgisterad office
at DC-8401, City Centre, Sectar-1, Saliake
City, Kolkata-700064 Wesl Bangal,
..Patittoner
Motics is heredy givan 1ot Genaral Pubec
treat the company proposes o make applica-
tion o the Canfral Governmen! under
section 13 of the Companies Act, 2013
spekireg conlirmation of alteration af e
Memarandum of Association of the Com-
pany in terms of the speclal resolution
passaed at the Extra- Ordinary General
Meeting held on 15.06.2026 o enable the
company to changs ifs Registerad Offica
from the “State of West Bengal™ to the
"State of Uttar Pradesh",
Any pergon whose infergst is Fkaly 1o ba
affected by the proposed change of the
registered office of the company may
deliver either on the MCA-21 portal
(www.meca. govin) by filing investor
complaint farm or cause fo be deliversd
or send by registered post of his/her objec-
tioms supporied by an affidavil stabng thea
nature of his'her interest and grounds of
opposiion ko the Regional Dinectar, Eashbem
Reglon at the address Corporate Bhawan,
ith Floor, Plot Mo, HIFME, in AA-IIF,
Rajarhat, Mew Town, Akandakesharl,
Helkata-700 135 within fourteen days of
the date of publication of this notice with a
GOl the applicant company at its s
tered office at the address mentioned below:
DC-B4AM, City Cendre, Seclor-1, Sallake City,
Kiofkata-T00064, West Bangal
For and on behalf of
R. 5. |lspat {Raigarh) Pwi. Lid.

Sd-

(Sanjesv Kumar Upadhyay)

Date ; 17.08.2026 Director
Flace: Kolkata. CHM- 05186923
Form No. 14

[See Regulation 33(2)]

Bty Regd, AD, Diasti failing which by Publication

OFFICE OF THE RECOVERY OFFICER - Ul
Debts Recovery Tribunal Kolkata (DRT 3)
Bth Flogr, Jegvan Sudha Budding
42-C., Jawahar Lal Nebru Road, Kokata - 700071

DEMAND NOTICE

Motice under Soctions 25 to 28 of the
Recovery of Debts & Bankrupicy Act, 1993
and Rule 2 of Second Schadule o the Income
Tax Act, 1961,

RC | 199 2014
PUNJAE AND SIND BANK
- VERSUS -
SUBHODIP MAJR & ORS.

-

o,
(CD 1) Subhedip Maji, S0, SaM, K Meji, 2317
Vivekenands Road. A-Zona, Durgapur - T13 204,
Diistricl - Paschim Bardbaman,

flso at ; 410, Remirishna dvenue, A-fons,
Durgapur - 713 MM, Dislrict - Paschim
Bardhaman.

(CD 2-A) Mrs. Malabika Chakraborty, Wio
Late Gri Kanai Chakraborly, 28, Ramkrishna
Pally. Bapachily, Durgapur - 713 213, Dislrict -
Faschim Bardhaman

(GO 2-B) Sri Anirban Chakraborty. Slo. Lale
S Kanai Chakrabeety, 28, Ramitshng Pally,
Bemachity, Dungapur- 713 213, Diskicl - Paschim
Bardhanman

DCB Bank Lid.
Registered Office : 6th Floor, Tower &,
Peninsula Business Park, Senapati Bapat Marg,

DCB BANK
Lower Parel, Mumbai - 400013

POSSESSION NOTICE

The undersigned betg the authorized officer of the DGB Bank Lbd., under the Secuntization and
Raconstruction o Anancial Assets and Enforcernant of Secunfty Inberest (54 of 2002 amd In
exercise of powers conferred under section 13(12) read with rule 3 of the Sacurity Interest
(Enfarcemant) Bules; 2002 isswed a demand notice on below mentioned dates calling upon the
Harrowers (Barrower's and Go-Borrower's) 10 repay the amaun mantionad i i nodice as
detailed betow in @bular form with further inerest thereen from within 60 days from the date of
recelpt of the said notice.

The Barrowar 2nd Co-Bormawor having failed 10 repay the amount, notice is hareby gvento tha
birepwer, Co-Barrowar ard the pulilic = genaral that the undersigned has fakan possassion of
the property described herein below in exercise of powers conderred on him under sub-section
(4} of section 13 of Actread with role 8.also r'w section 14{1) of the Security Inferest Rules 2002
on 118 Augusl, 2026

Tha Borrower, Co-Barrowar  particutar and the pubfic in general is hereby cautioned nat fo deal
with the property [Descripiion of the immovable Properly) and any dealings with the property
will be subject 1o the charge of the DCB Bank Lbd., for respective amount as maentiongd heng
balow,

The Borrower's alfention is invited 1o provisions of Bub-saction (8) of Section 13 of the act, in
respectof fime avaikabie, toredeem he secured assets.

Demand Nolice Dated : | 12.05.2026

Name of Borrower(s) | M/s. L. G. Fashion
and Co-borrower(s) ;| Sujit Dutla and Soma Dulla

Loan Account Numiber : | 39859200000116 and 3485620000021

Total Outstanding
Amount ;

Rs. 18,92 875.156 (Rupees Eightean Lakh Ninely Two Thousand Elght
Hundred Sevanty Frve and Fiiteen Paiza Only) &5 on 12th May 2026

Dascriplion of the Immowvable Properly - ALL THAT OMNE &' TYPE FLAT OM THE SECOMD FLOGH
MEASURING ABOUT BEO 50, FT. SUPER BUILT UP AREA BUILT AND CONSTRUCTED AT DR
UPON THE PLOT OF LAND MEASURING 8 COTTAHS 10 CHITTACKS COMPRISED IN MOLZA, -
BANTRA, SHEET NO. 57, APPERTAINING TO R. 5. DAG NO. 281 UNDER R. 5. KHATIAN NO. 122
BEING HOLDING NO. 108, NARASIMNGHA DUTTA AOAD, HOWRAH LINDER P 5. - BANTRA,
WARD MO, 24 WITHIM THE LIMITS OF HOWRAH MUNICIPAL CORPORATION IN DISTRICT
HIWRAH, WHICH 15 BUTTED AND BOUNDED AS - OR THE RORTH - COMMOUN PASSAGE, TN
THE SOUTH - LXEBY & 'B° TYPE FLAT, ON THE EAST : SCHODL PREMISES, ON THE WEST
ETYPEFLAT. (The Sacured Assets)

Demand Notice Dated : | 21.06.2023

Mame ol Borroweris) | Mr. Biplab Paul and Mes. Anita Paul
and Co-borrower|s) ;

Loan Account Number : | DRELGARDDSSE018 & DRBLGARDDSSE00E

Total Dutstanding
Amouni :

RAs. 74,48,158.00 (Rupees 2evenly Four Lakh Forty Exght Thowsand
{ine hundred Fifty Eight Only) as on 215t June 2023

Descriplion of the Immovable Proparly
Property Mo, 1: All the piece & Parcal of Residandial Flat being Mo, 00, on the ground floor
measuing 117333 5. FL within the building ramed Baswdha Apartment, sduated under LR,
Dag Mo, 2182, L A Khatian Mes, 2540/1, T144, 7145, Mouza - Makhlz, being Municipal Holding
Mo, 109, 1 No. Govi Colony, Ward Mo, 23, B 5, - Uttarpara, Under Uttanpara-Kotrung Municipality,
Hooghly - 712245
Property No. 2 : All that piece and parcel of Ground Floor Gadown Mo, 001, measunng 81070
5, F situated ender L. A, Dag Mo, 2162, L. R. Khalian Nos, 254017, 7144, 7145, Mouza -
Makhlz, baing Municipal Halding Mo, 108, 1 Mo, Govt Goleny, Ward Mo, 23, B 5, - Uilaman,
Undar Uarpars-Kalrung Municipaity, Hooghly - 712245,
Praperty Mo 3 - Allthal piaca and parcal of Cemmen] Flogning Garags M. 002, an e Gradnd Flio
measuning 18810 Sq. FL situated undeér L. B Dag Mo, 2182, L. B Khatian MNos. 2540/1, 7144,
7145, Mouza- Makhia. being Municipal Holding Mo. 183, 1 No. Govt Colony, Waned Mo, 23, P 5.-
Uttarpaza, Under Ustarpara-Kotrung Municipality, Hooghty - 7122485
Property No. 4 ; All that piece and parcelaf Cemert fioaring Garage Mo, 007, on the Ground Floor
measuring 161.70 5q. Ft: at the North-Western side of the building Basudha Aparimend, siuated
undar L, A Dag Mo, 2182, L B, Khalian Nos, 254001, 7144, 7145, Mauza - Makhla, baing
Municipal Holing Mo, 109, 1 Mo, God Colony, Ward No, 23, P 5. - Uitarpara, Under Litarpara-
kotrung Municipality, Hooghly - 712245,

Dale ; 18th Avgust, 2026
Place : Howrah, Hooghly {West Bengal)

For OCE Bank Lid.
Authorized Oficer

=T == [Pl uco BANK

Kolkata Zonal Office
5, LLR Sarani, Kolkata - 700 020

CORRIGENDUM

This is with reference ta the Sale Notice
which was published in the newspaper
The Fimnancial Express on 15.08.2026
In the serial Na. 5 Borrower Mame
should read as MJSs Commanad
Security Service instead of M/s
Commanad Security and add Guarantor
name Bhabesh Chandra Saha. All other
getalls remain sama. [nconvenience
caused is regretted,

sd/
Authorized Officer
(UL Bank)

Date : 17082026
Place : Kalkata

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
SUNIMA STEEL MARKETING PRIVATE LIMITED TRADING IN STOCKS AT KOLKATA

[Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

RELEVANT PARTICULARS

1. IName of the corporate debtor along
with PAN & CIN/ LLP No.

Sunima Steel Marketing Private Limited
PAN: AAKCS8595H
CIN: U51109WB2007PTC115937

29B, Rabindra Sarani 4th Floor, Room No. 409,

2. |Address of the registered office
Kolkata, West Bengal, India, 700073

3. | URL of website NA

As informed by the suspended director, the
Corporate Debtor does not have any immovable
prg;ert‘r as on the date of commencement of the
CIRP. There are some movable assets in the
form of shares which are lying in the Demat
account of the Corporate Debtor.

4. | Details of place where majority of fixed
assets are located

I, SUBHAJIT KUNDU, son of
Sanjib Kumar Kundu, a permanent
resident of Ramakrishna Math,
Belur, P.O. Belur Math, P.S. Bally,
Dist. Howrah, West Bengal-
711202, henceforth, vide an
Affidavit No0.25402/26 dated
12.8.2026, sworn before the
Executive Magistrate |-Class,
Howrah, shall be known as SWAMI
TYAGINDRANANDA.

CHANGE OF NAME

N.A. The revenue comes by selling of shares
worth %7,00,00,000 (Rupees Seven Crore Only
during FY 2024-25.

5. |Installed capacity of main products/ services

For the FY 2024-25 and 2023-24, there is no
income booked by the Corporate Debtor

6. | Quantity and value of main products/
services sold in the last financial year

7.1 Number of employees/ workmen Details not available

Details can be obtained by e-mailing atj
ip.tanveerilahi@gmail.com;
cirp.sunima@gmail.com;

upon submission of Confidentiality Undertaking.

8. [Further details including last available
financial statements (with schedules) of two
years, lists of creditors are available at URL:

Details can be obtained by e-mailing at
ip.tanveerilahi@gmail.com;
cirp.sunima@gmail.com

9. | Eligibility for resolution applicants under section
25(2)(h) of the Code is available at URL:

10. | Last date for receipt of expression of interest| 02.09.2026

S. E. RAILWAY - TENDER

E-MIT No. : ST-RNCT3-26-CCTVYARD
-LCIL. For and on bahall of Prasident
of India, Senlor Dvisional Signal and
Telecommunication Enginesar, 5. E.
Railway, Ranchi invites e-tender for the
following works ©: Mame of the work;
Execution of S&T work in connaction
with 1) Supply, Installation, Testing and
Commigsioning of Yard Closed Circuit
Television System at 9 sialions in
Ranchi Division, 2) Provision of Closed
Clrcuilt Television System at 11 nos. of
LT Gates {Non-interocked) over Ranch
Divisicn along with comprehensive AMC
for.a perod of & vears. Advertised
Value: T 2,72 88031.29. EMD : ¥
5.45 800/-. Cost of Tender Document:
T 0. Date & Time for closing of
e-tendear: OF.09 2026 a1 11.00 hrs.
Bidding Start Date: 24 08 2028,
Website particulars
wwwLireps.gov.in (warks tender}),
{PR-62T]

11. | Date of issue of provisional list of
prospective resolution applicants

12.09.2026

12. | Last date for submission of objections to | 17.09.2026

provisional list

13. | Date of issue of final list of prospective | 27.09.2026

resolution applicants

14. | Date of issue of information memorandum,
evaluation matrix and request for resolution
plans to prospective resolution applicants

02.10.2026

15. Last date for submission of resolution plans [02.11.2026

cirp.sunima@gmail.com,
ip.tanveerilahi@gmail.com;

16.| Process email id to submit EQI

17.| Details of the Corporate Debtor's NA

registration status as MSME

Tanveer llahi

Date: 17.08.2026 Resolution Professional 1RP§

Place: Meerut Sunima Steel Marketing Private Limited (Under CIRP

AFA Valid Upto 31.12.202
IBBI Regd No: IBBI/IPA-001/IP-P-02553/2021-2022/13874
Address: 1754, Ashiyana Colony, opposite government
Girls Inter CoIIePe, Hapur Road, Meerut, Uttar Pradesh, India 250002
Email: ip.tanveerilahi@gmail.com, cirp.sunima@gmail.com

WWMW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

QUEST CAPITAL MARKETS LIMITED

{CIN: L34202WB1986PLC040542)
Regisiered Office: Duncan House, 31, Metaji. Subhas Road,
Kolkata Y00001,Tel. No.: (033) 2230 8515,
Website: www. gomlin, Emall: secretarial.gombErpsg.in

POSTAL BALLOT NOTICE

Members are hereby informed that pursuant to Section 108 and 110 of the
Companigs Act, 2013 ("Act’) read with Rule 20 and Rule 22 of the
Companies (Management and Administration) Rules, 2014 and other
applicable provisions of the Act for the time being in force and as amended
from time fo time, Quest Capital Markets Limited ("Company”) is seeking
approval from its Members for passing of Resolutions as set out in the Postal
Ballot Motice dated 11th August, 2026, by way of remole a-voling.
In terms of the Companies Act, 2013 read with Bules made thereunder-and
In accordanca with the quidelines prescribed by the Ministry of Corporate
Affairs for holding general mealings/conducting postal ballot process through
e-voting vide general circulars issued in this connection, the Postal ballod
notice along with the instructions regarding e-voling has been sanf only by
email on 17th August, 2026, to all the shareholders of the Company whose
names appear on the Register of Members/Listof Beneficial Owners as on
Friday, 07th August, 2026 ("Cut-Off Date"), received from the
Depositories and whose e-mail address is registered with the Company/
the Depository Participantis), Members are required to communicate their
assent or dissent through remote e-voling system only.
The Postal Baliot Notice is also available on the website of the Company at
www . gqoemil.in, on the website of Slock Exchange i.e., BSE Limited
ww'w bsalndia.com and on the websile of CODSL at www_ evolingindia.com.
There will be no dispatch of physical coples of the Nolice or Postal Ballot
Forms to the Mambers of the Company and no physical ballof forms will be
aocapled,
The vating nght of shareholders shall be in propordian to their share'in the
paid-up equity share capital of the Company as on the cut-off date being
Friday, 07th August, 2026
Remote E-voling for the business to be fransacted as set out in the Posial
Ballot Motice shall commence from Thursday, 20th August, 2026 from 0800
AM. onwards and ends on Friday, 18th September, 2026 at 5:00 P.M.Remote
g-voting will be blocked by Central Depository Sendces Limited (CDSL)
irmmediately thereafter and shall not be allowed beyond the sald date
and time.
The Scrulinizer will submit his raport, alter completicn of scruliny, 10 the
Director or any person authorized by him, on or before two working days
after the conclusion of remote e-voling pericd. The declared resulls along
with the Scrutinizer Report shall be forwarded to the BSE and shall be
uploaded on the website of the Company al www.gemlin and on the website
of GDSL at wew.evotingindia.comand will be displaved at its Registered
Difice immediately after the declaration of the resulf.
if you have any gueries of issues regarding e-Voting from the CDSL
e-Woling System, you can write an email 1o helpdesk.evoting @ cdzlindia, com
or contact at toll free no, 1800 21 09311
By order of the Board of Directors
For Guest Capital Markets Limited
Sd/f-
Bhawna Agarwal

Date: 17th August, 2026
# Company Secretary & Compliance Officer

Place: Kolkata
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THE BIGGEST CAPITAL

ONE CAN POSSESS

q punjab national. bank

..the name you can BANK upon!

BRANCH OFFICE: ARMB NADIA

1/4 Pandit L.K. Moitra Road, Krishnagar, Nadia - 741101
Email: cs8286@pnb.bank.in, Ph: 9002690289 935215323{1
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E-AUCTION
SALE NOTICE

ARAMBAGH HATCHERIES LIMITED - in Liguidation -
(CD 2-C) Sri Aniruddha Chakraborty, Slo. Late : : SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
Sei Kana: Chakraboety. 28, Ramishna Paly E-Auwction Sale Motice under Insolvancy and Bankrupicy Code, 2016 . . e ; ; ; )
Banachity, Durgapur - 713 213, Disvict - Paschiny | | Nofice & heraby given 1o the public m general by the Liguidator (P Decode Rescivency E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
Bardhaman international Private Liméted). under the provisions of the Insolvency and Bankruptcy Code, 2016 read with proviso to Rule 8 (6) of the Security Interest {Enforcement) Rules, 2002.
L ), S Aoty M. Ly fermtdd E‘Smﬁﬁﬂ"ﬁhﬁzﬁ?ﬁﬁ Limited ~1n Liquidation, having BN | | Notice ks hereby given to the pubiic in general and in parficular to the Borrower (s) and Guarantor (s} that the below described immovable property mortgaged/charged o the Secured Craditor, the constructive/physical
E;imﬁ-_aﬁ;aﬂzji ?133-1;'[3;;-,:-?.;1 ““pasfmi.! West Bengal, India - 712601, is beng sold on an “AS IS WHERE 15 EAS'IE". “WHATEVER symbofic possession of which has been taken by the Authonised Officer of the Bank! Secured Creditor, will be sold on "As is where is”, "As is- whatis”, and “Whatever there is” on the date as mentioned in the table herein
Bardhaman THERE 15 AND “NO RECOURSE BASIS" as such zale is withaut any kind of warrantes and bebow, for recovery of its dues due to the Bank/ Secured Creditor from the respective bormower (s) and guaranior {5). The reserve price and the earnest money deposit will be as mentioned in tha table balow against the
| ; : indemnidies. Tha =ale will be done by the undarsigned through the e-audlion plabform reapectve properties
[Elﬂﬁ?:i %]ng:rggm:l?:g;&;h;ﬁrfhi;a;g-iﬁ:_ https:aankned com and markstad by Newtown Technologies Private Limited, The e-auction &
Benachiy, Durgapur- 713 213, Distict - Paschim schadubed 1o be held on Monday, September 21, 2026 from 11:00 A.M. to 4:00 P.M SCHEDULE OF THE SECURED ASSETS
Bardhaman 1 |e-Auvclion Datails 1. e-Auchon Platfarm: hipsdibaanknat.cam . _
(CD 3-C) Miss Ananya Chakraborty, Din. Lale 2. Markiting Pariner: Mawlown Technologies Private Limited Name of the Branch A} Dt. Of Demand Notice /s A} Reserve Price
Sri Batai Chakraborly, 28, Ramkrishna Pally : 13(2) of SARFAESI ACT 2002 {Rs. In Lakhs) :

ROT ke AR = 3. Date and Time: Monday, Seplembar 21, 2026 from 11:00 4 1 Details of the
gz?dﬁch;';';?”gm"' 113,213 Distrol - Peachim AM. l&00PM Lot Mame of the Account Description of the Immovable Properties B) 3 rnil::ﬂ:ﬂmﬁ: :;‘E i giuimd {,I"auitEDﬁ: Datel Time | encumbrances
= : 4, The e-Auchion will have unlmited extension of *B mindes™ Mortgaged! Owner's Name ; 2 mel! o known to the

his ¥ to oy ihet as-per Ihe Recguery e, the end time of the e-Auction wil be extended by & . (mortgager & of property{ies)) G, entansion Detets a0 of Auction secured
Cerfificate Esued i pursugnce of orars passad ilfwsias aatch ter BF-hidl b= i vatthiny T iast & mrilnudis Mame & addresses of the Borrower/ Guarantors SARFAESI ACT 2002 C) Bid Increase dita
TRIBUMAL KOLKATA (DRT 3) in TA/ 82 12013 : - : : — Symbalic/Phvsicall Consiructive
an amount of Rs. 20,54,619.00 (Rupees Twanky 2 |Desgription Sale ol entire Corporate Debior Mis. Arambagh Halcheries - — - ¥ ¥
Laikihs Fifty Four Thousand Soc Hundrad Nigtan Limitad - in Liquidation as 3 Gaing Cancem 1. |GOAS All that piece & parcel of 'Viti" land measuring about 8 A)27.02.2025 A) ¥ 30,20,900,00 | 02.00.2026 | Not Known o
oty akorg with pendente [e and fiare Inerest Note: Pursuant to the recent amendments to the IBEI Maa Raksha Kall Fuels decimals, more or less, together with bullding, lying & Bj32,78,491.96 B) ¥ 3,02,080,00 | From 11:00 the bank,
E14.00% wed 01.00.2012 1l realizalion and (Liquidation Process) Regulations, 2016, whereby SUPRATIM SARKAR [Prop) situated in B.5. Plot Mo, 3055 & corresponding L.R. Plot c)09.09.2025 C} & 10000 AM to 04:00
costs of the OA has PEW“IE OUE AgAINgT you Regulation 32(e) and Regulation 324 have been omitted KATHALIYAMATH Mo. 2548, recorded im Khatian No. 941 & 94111 & D)Symbolic PM
LOGiTyamd superabys | Elly A e with prospactive effect, the angeing liquidation process VILL MAHISHBATHAN, PO RAHAMATPUR KARIMPUR |corresponding LR Khatian No. 235011 at Mouza — Goas,
2. You are herety directed to pay the above sum of the Corporate Debtor remains unaffected. Accordingly, NADIA , GOAS, WEST BENGAL- T41165 J.L. Mo. 39, Touzi Number 01 under Police Station -
:;:i::-jfpnmiﬁmﬁﬁfwg-ﬁqrﬁ}ﬂﬁ ;';';'—’l;“m’t“:';: ::Im “p"::"l’;”ﬁ:‘ :zl’:]'"‘aﬁ:'r':g“ﬂ;:‘: 2. Supratim Sarkar (Legal heir and son of Guarantor, |Karimpur, in the office of ADSR. Karimpur, in the
with the Recavery of Debis due to Banks and namaly, the “sale of the G s Deblor a5 3 going Late Eu!ul Kumar _Eir‘rcar] Ghosh para, PO-GOAS district of Nadia unqer the il:ms:lin:lmn of Rahamatpur
Financial nctitulions ot 1003 and Riles thers coiceri™. Wheriver the erlpres.siun “sal ol sesel PS- Karimpur Nadia- T41165 Gram Panchayat, registered vide deed no. |-4664 & |-4671
unar collectively™ appears on the s-auction portal, the same s 3. Pratima Sarkar (Legal heir and wife of Guarantor, Late | of 1986 in the name of Late Sunil Kumar Sarkar, /o - Late
3 You mre ﬂEfEI?,' ordered 1o declare an an uﬂd5nlﬂ|}|{|n “muntnflhEEhlmm Fﬂ'ﬂlhﬁ'ﬁniﬂfthﬂ a- SI.II'I“ HIJI'I'IHF Sﬂcl'kal" G"bﬂ!l‘l p-ﬂl'ar.Fﬂ-Gﬂﬂﬂ FS-" LHHI th&l'l EHF]HF.EUTTEE 'E EDHHDED ET: ﬂ“ ThE
affidavit tha particulars of your assets on or before auction portal and shall not be construed as altering the Karimpur Madia- 741165 Morth = Pitch Road On the South - Land of Mr. Jagannath
the next date of hiearing. rature or mode of the sale process. 4.Supriti Sarkar (Legal Heir and daughter of Guarantor |Karmakar On the East - House of Mr. Anadi Prasanna
4. You are hareby ordered ta appear before the The sale shall exclude assets where secured creditors have Sunil Sarkar) Ghosh para,PO-GOAS PS- Karimpur|Sarkar On the West - House of Mr, Dhanapati Biswas
vndersagned on 01.09.2026 at 11,30 AM. for opled to realise thair secunity interast and hanca da nol form Nadia- 741165
i peopencings _ _ _ part ofthe Liquidation Estate 2. |BO.Ramnagar All that piece & parcel of land and 3 storied R.C.C. roofed (a) 16.09.2022 (A) T69,11,000.00 | 02.09.2026 | Mot known to
5. In addilion o e sum aforesaid, you wilalso: | | 3 [Reserve Price INR 42,58,14,431.00/- (Rupees Forty Two Crores Eighty 1.Mis Monali Textile, Prop. Mr. Debasish Das Sio Late |building situated at Mouza - Aishtala, J.L. No. 114, {b) 44,13 450.14/-+ (B) ¥6,91,100.00 | From11:00 | the Bank.
e e b pay N Eight Lakhs Founieen Thousand Four Hundned Thirty One] anly Nepal Das, Ramnagar, Kalitala,Ranaghat, Nadia 741201 |Khatian Ne. L.R. - 5851/5859, Dag No. L.R. - 926, area of Further interest (C) 210,000.00 | AM to 04:00
(&) Such interests as = payable for the period | | 4 1Eamast Money Deposil INR 2,14,41,000.00\- (Rupees Tws Crores Fourtaan Lakhs 2Mr. Debasish Das (Borrower), Sfo Late Nepal Das, |land measuring 7 decimals, under Ramnagar 1 No. Gram (c) 28.12.2022 PM
e e e | 4 1. Forty One Thousand] oy Ramnagar, Kalitala, Ranaghat, Nadia 741201 Panchayat, registered vide Deed No. 6060/2013 in the (d) Symbolic
A 5 —— 5 |Bid Incremen INR 10,00,000.00- [Rupees Ten Lakhs) only 3. Sabita Das (Guarantor)] W/o Debasish Das,|name of Mr, Debasish Das, sio Late Nepal Das, & Mrs.
o serioe of hic ratis and wamants | | B |Paricinatinginthe e-Auction 1. Al inferesied bidders shall adhere tn the Temms and Ramnagar, Kalitala, Ranaghat, Nadia 741201 Sabita Das, wio Mr, Debasish Das, at A.D.5.R Ranaghat -
mﬂlb or processas and ol ather prcsedings f&mdnljnr@ sl u:uu1|||1. fhe Process Memorandum, which = |, P.O. & P.5. - Ranaghat, Dist - Nadia. Butted and
Laken far recovering te amount due. :”:::;'::d" :ﬂpi"gﬁ'tﬂﬂé;'fﬂﬂ ket bounded by - North - Land of Rabi Das & B ft. wide road,
Given wider my Hiand and tha seal of the Rauidator af@d;ﬂem‘é’;ﬁﬂ; ,Em AR South - Land of Krishna Dutta, East - Land of Sunil
Tribunal, an this date : 07.08.2026. 9 Gubmission of the Ea tHI - Decosit (EMD Biswas & others, West - Land of Tarani Debnath.”
Sdi Prodip Kumar Mondal it Al e ;‘;ﬁfrﬂmm’lfj e 3. |BO. Dhubulia 1.Property situated at J.L. No. - 13, Mouza - Gabarkull, (a) 25.04.2023 [A) Z4,90,450.00 | 02.09.2026 | Not known to
Recovery Officer participalion in the e-Auction A Subhandu Roy (Borrower)Slo Mr. Sukhchand Roy, Khatian No. 100 / 3. Plot No. R.5. & LR - 1012, Nature -| (b) 34,24, 916.07/-#Further interest | (B) T49,10000 | From 11:00 | the Bank.
LoV 08 IS, | bt ' Vill-Dhubulia-5/16. Bari, area of land measuring - 01.65 decimal or 0.0165 (e} (P1).01.08.2023 and (C) T10,000.00 | AM to 04:00
Kolkata Debts Recovery Tribunal - 3 sty Friday, September 18, 2026 :lnﬁ:::uéa. 1[.5 huspltali Maia 741140 Sore, Ir:ntberﬁ.aﬁq:llham:‘a::- IIPI!I;“F;‘:.“%Dh:::uIIa, A.{;.f 5“1::. :?dzi]z;_méz[l:]za PM
i |Declaration of Quatfied Bidder| Friday, September 18, 2026 (11.00 AM. to 6:00 EM. r. BuD gy (Guaramorn < IiEinagar, el ~ Nacka, it ¥ ETHELFITD. LT ymoake
gaton ol A e BiiCer | Erivay, Sepivbar 10, 001 bk Sio Mr. Gopal Chandra Dey, Vill-Dhubulia-5/16. Subir Dey, Slo Mr. Gopal Chandra Dey, Deed No. 2111 /
8 |Inspection ol Assets To - schedule inspection, please wite o Byuidator.ahl@ . : ; x
decoderssalvancy.com as par he Tems & Canditions faid PO.Dhubuia, T.B hospital, Nadia 741140 2016. North- 16 it wide road, South- Property of Gopal Ch
aul in the Procass Mamorandum, Dey, East - Property of Gopal Ch Dey, West- Property of
10{Last date forsubmission of EMC | Friday, September 18, 2026 _ Santosh Kanmahar _
- - e - - - 4. B0, Dhubulia Property situated at JL. No. - 33, Mouza - Dhubulia, a) 25.04. 2023 (A} T3I44250.00 | 02092026 | Mot known to
Marketing agencies are eligible far & success fee of 1% of the sefe value. For further detals Subhandu Roy (Borrower)S/o Mr. Sukhchand Roy,  |Khatian No. - Sabek - 1014, L.R. - 1395, Plot No. - R.S. -| (b) 24,24,916.07/-+Further interest | (B} #34,500.00 | From 11:00 | the Bank.
pleassreach outto the undersigned. Vill-Dhubulia-5/18, 1079, 1087 / 2734, L.R. - 2515, Nature - Viti, area of land {c} (P1).01.08.2023 and (C) ¥10,000.00 | AM to 04:00
1R PO Dhubuia, T.B hospital, Nadia 741140 measuring - 09 decimal or 0.09 acre out of 0.25 acre, P2)31.10.2023 M
Decode Regolvency International Private Limited Mr. Subir Dey [Guarantor) under Dhubulia -1 G.P., Under P.5. - Dhubulia, A.D.SR. - id) Symbalic
Liguidator - Arambagh Hatcherias Limited S'o Mr. Gopal Chandra Dey, Vill-Dhubulia-5/16. Krishnagar, Dist. - Madia, in the name of Mr. Subhandu
c“”“““”“'&i’ :ET";"EIWT'I:E 5“'@“*‘3“"1'3'*5;“‘5”?!":’3'“ PO.Dhubuia, T.B hospital, Madia 741140 Roy, S/o Mr. Sukchand Roy, Deed No. 10841 / 2012,
. gisterad Emall |D: piddecodemschency oom L
Place; Mumbai ) IBBI Registration Number: [BBUIPE-0091/1PA-32022-23/50006 :‘::Tnh};a;:z; ';;:E:,:;;Tt:g":;fssﬂfmz ;:E:"?;'f'; :
Date: August 16, 2026 AF Validity Date: December 31, 2026 : '
Panchyat Road
5. |Dhubulia All that piece and parcel of land and building situated at (a) 12,09,2024 (A) ¥17,48,000.00 | 02.08.2026 | Mot known to
Mr, Purnima Pramanik (BorroweR Mortgagorand legal |Touzi No-07, JL. No.-10, Mouza- Belpukur, Paragna (b} 21,75,579.25 + [B] #1,74.800.00 | From 11:00 the Bank.
STATE BANK OF INDIA heir of Late Krishna Pramanik)W/o Late Krishna Ukhra, L.B. Khatian Mo.-405 & 2988, Dag N i ;
i i : , Dag Mo, 458 & 459, Further interest (G F10,000.00 | AM to 04:00
RACC Bishnu pur (62963) Pramanik. Vill PO- Rajapur. PS- Dhubulia, Dist- Nadia, |P.5.- Dhubulia, Dist- Nadia, West Bengal, area of land- (c) 26.11.2024 PM
. . . Pin T41125 02 Decimal, registered with A.D.5.R. Office Krishnanagar (d) Symbalic
st Floor, SBI Bishnupur, Bailapara, Bishnupur, 2. Mr. Kartick Pramanlk (Legal Heir of Late Krishna  |vide Deed No.-01170/2008, in the name of Mrs. Purnima
P.0.- Bishnupur, Dist.- Bankura, PIN- 722122, W.B. Pramanik) Sio Late Krishna Pramanik) Vill, PO- Pramanick, Wio Late Krishna Pramanick. North-Village
. Rajapur. PS- Dhubulia, Dist- Nadia. Pin 741125 Road, South- Village Road, East-house of Late Bhanjan
POSSESSION NOTICE (for Immovable Property) Appendix IV [Rule 8(1)] Kirtanya, West- Property of Badal Pramanik Tetel
Whereas, The undersigned being the Authorized Officer of the State Bank of India, RACC Bishnupur Branch under the — Biswas, Basudeb Pramanik __ _ : ——
Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 (No. 3 of 2002) and in exercise 6. |Cenntral Park _ Residential Flal No. - 'G-2' on the ground floor, (a) 22.02.2023 (A} 36,47,000.00 | 02.08.2026 | Mot known fo
Of the powers Conferred under Sectlon 13 (12) read W|th Rule 3 of the Secunty |nterest (Enforcement) Rules’ 2002’ |Ssued Demand Mr. E“E“P Ma:umdaf $|'I:I. Mr. EalnEﬂ Haﬂ.:ll'ﬂdEr. B-141 ?2. measuring Bas $l:|. Ft. 1Hﬂrmwa5I pﬂﬂ'llﬂl'lill. 5UFEF b'.-"" [h‘] EErEE.m.iﬂ' + FHFI.'I'IEI'lﬂt-BI'EEt {B] t?].E‘i.TW.ﬂﬂ' Fll:th 1 ‘F:Iw the Bank.
Notice dated mentioned below and calling upon the Borrowers/Guarantor to repay the amount mentioned in the notice within 60 Kalyani ,P.0O. & F:.S.- Kalyani Dist.-Nadia, PIN- 741235 |up area more or less, of the G#4 multi storied building, (c) 30.11.2023 (C) ¥10,000.00 | AM to 04:00
days from the date of receipt of the said notice. The Borrowers/Guarantor having failed to repay the amount, notice is hereby given :;5- sd':“"'ﬂt 13:1#2“‘:3' “:_':"‘F E“:;‘:ﬂm";"'“ _ED‘;':”F* ;Ef”q;“ft“;:'“‘;{'“;m“z 5“::;”;""“";3?1 g;‘_"“;hi {d) Symbolic PM
to the Borrowers/Guarantor and the public in general that the undersigned has taken possession of the property described herein " irqmFll:I‘ ok g, BB kani st B 'ﬁls 'H:]'I' s ;Jf':;fmi ;‘ & » ot '::. "'
below in exercise of powers conferred on him/her under Section 13(4) of the said Act read with Rule 8 & 9 of the said Rules as s He Vb _‘;6 g i nlﬂé.' l ¥ d‘: :"' bt
per the dates shown against the Borrowers. The Borrowers/Guarantor in particular and the public in general are hereby cautioned H; FT' AR AT ;'.:a e ;n " H.: 'tgﬂa':'lgnuse End
not to deal with the property and any dealings with the property will be subject to the charge of the State Bank of India, RACC Fie ; y kil o
Bi . . L e Kalyani, Nadia, property owned by Mr. Sudip Majumder.
ishnupur Branch for the said amount and interest thereon. The Borrowers/Guarantors attention is invited to provisions of
. . . . . Morth-Road, South-Plot No.-1738-14, East-plot 171/8-14,
sub-section (8) of section 13 of the Act, in respect of time available, to redeem the secured assets. West-Road
Name and Address of Borrowers/ 1) Demand Notice Date TERMS AND CONDITIONS
Guarantor Description of immovable Property  |2) Possession Notice Date The sale shall be subject tothe Terms & Conditions prescribed inthe Security Intenest {Enforcement) Rules 2002 and tothe following further conditions:
3) Outstanding Amount 1. Theproperties are being sold on ‘AS IS WHERE 1S BASIS and “AS IS WHAT 15 BASIS" and “WHATEVER THERE IS BASIS™
Guarantor of Late Ashok Ray All that piece & parcel situated at Vill- Mugrogere (1) 04.06.2026 2. The particulars of Secured Assets specifled in the Schedule hereinabove have baen stated to the best of the information of the Authorized Officer, but the Authorized Officer shall not be answerable for any
(Deceased Borrower) PS+PO- Kotulpur, District- Bankura, Mouza-|2) 12.08.2026 error, misstatement or omission in this proctamation,
Mrs. Kalyani Roy & Sarisadighi, L.R. Khatian No. 1776, Plot No. 737, 3) Rs. 255'(597.00 (Twenty 3, The Sale will be dong by the undersigned through e-auction platform provided atthe Website https://www.baanknet.com on 02.09.2026 @ 11.00 AM to 4 00 PM
Animesh Ray & and J.L. no. 92, measuring land 0.10 acre. Deed Five Lakhs ﬁﬁy Seven . 4. Fordetailed terms and conditions of the sale, please refer to website: www.baanknel.com & https:/‘www.pnb.bank.in. During the e-auction, bidders will be allowed to offer higher bid in inter-Se bidding over
Aishwariya Roy no. 1-480 for the year of 2010. Property stands in the Thousand Five Hundred Ninety and above the [ast bid quoted and the increase in the bid amount must be of increment amount mentioned. 5 minutes time will be allowed to bidders to quote successive higher bid and if no higher bid is
(Legal Heir of Deceased Ashok Roy) | name Kalyani Roy Wife of Late Ashok Ray. Butted & gf\;elnntoe?gs),tazoos? Oeztéot?wlgroezo?] offered by any bidder after the expiry of 5 minutes to the last highest bid. the e-auction shall be closed.
Address of All - Vill- Mugrogere, Bounded By:- North: Land of Late Ashok Ray, East: ! T ' 5, Forany gueries regarding the terms and conditions of the sale, the interested bidders may contact Shei Anish Kumar, Mobile No-9002680289,Shri Jishu Biswas Mobile No. 9382163284
P.O + P.S- Kotulpur, Dist-Bankura, Land of Late Ashok Ray, South: Road, West: Petrol STATUTORY 30/15 DAYS SALE NOTICE UNDER RULE 8 (6) & RULE 9 (1) OF THE SECURITY INTEREST ENMFORCEMENT AMENDMENT RULES, 2002.
dalEZ] Pump Date: 17.08.2026, Place: Krishnanagar AUTHORISED OFFICER, PUNJAB NATIONAL BANK, SECURED CREDITOR

Date : 18.08.2026 Place : Kotulpur

Authorised Officer, State Bank of India

STATUTORY SALE NOTICE UNDER HULES9 (1) & 8 (6) OF THE SARFAESI ACT, 2002

epap:—:r.financiaiexpress,cnnb . .

Kolkata
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